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CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTT A BENCH

Ne. MA 137 of 98
(OR 1137 of 96)

Present ¢ Honfble Mp.Justice S.N,Malliek, Viee-Chairmah

Hon'ble Mr,S.0asBupta, Administrative Memeer

KUNAL KR. SEN & ORS,
s |
UNION OF INDIA & ORS.

" Fer the applieants & Mr.T.K.Bisuas, counsel

. For the respondents: Mr,C.Samaddar, eounsel

¥

Heard en ¢ 2275 .98 ' ' . Urderven s 22,5,98

Heard Mr,T.K.8isuas, counsel fer ths applicants'and--
Mr.C.Samaddar, counsel for the respondents, Aftar‘hearing the 1d,
ceunsel %or poth ﬁhe parties ue allow the MA, The order of dismissal
dated 7,7.98 is recalled and vacated. The application #e listed fan

admission hearing dn 14,7,98. MA therefore stands dispesed of;; ;; b
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